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their religious ceremonies also, these 
intoxicating liquors and all these 
things. In their pu;as they have to 
use liquor but they are unnecessarily 
~ara S  

Mr. Speaker: Order order. Hon. 
Members can only put questions and 
elicit an.o;wers. They cannot go on 
arguing. 

What he wants to know is: Are the 
customs of Adibasis in some tribal 
areas in Assam taken into consider'l-
tion regarding their religious ceremo-
nies etc., while enforcing prohibition? 

Shri Datar: They were taken into 
consideration when the Prohibition 
Enquiry Committee was appointed, 
and they made their recommenda-
tiOilli. 

Shri RraJ Raj S ~h  In the tribai 
areas, especially in Assam and a ~ 
pur-I do not know about Jarkband, 
my friend Shri Jaipal Singh might be 
knowing-there is a sort of lique>r, 
which is an intoxicant, whiCh is 
known as zu. These people take zu for 
improving their health. Has it been 
taken into consideration that zu 
should be taken out of the purview 
of intoxicating liquors! 

Shri Da1ar: This question has been 
oonsidered in detail by the Prohibi-
tion Enquiry Committee, and they 
made certain recommendations, tak.ing 
into considerations the conditions of 
taking zu and such things. 

Shri Sampath: May I know whether 
there is any scheme to pay some com-
pensation to those States which have 
introdUced prohibition long ago? 

Mr. Speaker: It is only an induce-
ment to other States which are start-
ing prohibition. His question is whe-
ther to those States which have 
already introduced prohibition 

Shri Sampath: And are incurring 
losses. 

Mr. Speaker: .... any subsidY will be 
given. 

, ., ri Datu: It depends upon the 
ak.;. they take. This offer is common 
to all the States. 

An HOD. Member: On a point of 
clarification. ..... 

Mr. Speaker: Order, order, No clari-
fication. 

This is not a new matter. I am 
not going to allow questie>ns on policy 
decisions. If each hon. Member wants 
to ask, "Will you give an exception 
to this?", there will be no end. The 
State Governments are there. Gene-
rally whether it is ge>ing to be intro-
duced or not, on that I have allcwed 
a number e>f questions. 

Pakistani IDfIltration 

*676. Shri Harish Chandra Mathur: 
Will the Minister of Home A1fairs be 
pleased to state: 

(a) how population increase in 
border areas such as Banner in 
Rajasthan is explained; and 

(b) whether it is a fact that there 
has been a large scale infiltration of 
Pakistanis into this district? 

The MiDister of State In the 1Iiais-
try of Home Mairs (Shri Datar): (a) 
According to the provisional figures 
of 1961 Census, population of the 
District of Barmer bas gone up from 
4, 79,813 in 1951 to 6,48,734 in 1961 
thus showing an increase of approxi-
mately 1.69 lakhs. The figures for 
1961, however, also include the popu-
lation estimated roughly at 45,000 of 
areas transferred in 1955 to Barmer 
District from another district. There 
has, therefore, been no abnormal in-
crease in the population of Barmer 
District as compared to other places 
in Raj asthan. 

(b) No; the number of such in-
filtrants has been only 1,054 during 
the years 1952 to 1961 (upto 31st 
October). 

Shri Harlsh Chandra Mathur: May 
I know if tne hon. Minister's a ~ 
has been drawn to a report that ~ 
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two months back a batch of 500 infil-
trants at one time had entered this 
district? This report appeared in the 
papers. 

SOO Datar: I have 1I10t Been the 
particular report, but I do not think 
it is probable. 

Shri Barish Chandra Mathur: Apart 
from the information disclosed by 
the census figures, may I know what 
has been the Government's own 
appraisal through their own Central 
agencies regarding the infiltration in 
this particular desert area? 

SOO Datar: Whenever any infiltra. 
tion takes place the State Govern· 
ment are aware of it. They prosecute 
the persons concerned, they are 
convicted and thereafter sent out. 
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Sbrl Datar: I cannot give any 
apecific information about the type. 
of persons who come. 

Sbri A. M. TarIq: Whether they are 
people of one community or of 
different communities, that is the 

question on which I want informa-
tion; because when one say. 
''Pakistani'' the people get the idea 
that it is all Muslims. But there are 
non-Muslim .also. That is why I am 
asking whether they are people of one 
community or of different com-
munities. 

Mr. Speaker: In Rajasthan are there 
non-Muslim Pakistanis? I am not 
referring to the East. The East may 
be different. But what about the 
West? 

Sbrl ADsar BananJ.: In the Wen 
also there are non-Muslims. 

Sbri Datar: Pakistan hu a border 
with Rajasthan and sometimes infil-
trations do take place, and immediate-
ly action ill taken. 

Mr. Speaker: He wanta to know 
whether the refugees are Muslims or 
Hindus or both. 

Sbrl Datar: I han not got that 
Information. 
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Sbrl Datar: 
question with 
community. 

I cannot ~ r thiI 
regard to a specific 

Mr. Speaker: He bas not got ftgu:rel 
now. If the hon. Member wants, he 
may table a separate question. 
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Sbrl Datar: The Govemment will 
make enquiriu. 



Shri ADsar Harvani: I would like to 
know the number of nomadic tribes 
who have migrated to this area and 
the tribes who have migrated from 
here to Pakistan. 

Shri Datar: If the hon. Member had 
asked community-wise information I 
would have collected it. 

Shri Barish Chandra Mathur: Is the 
hon. Minister aware that on the 
border, there are mostly Sindhi Mus-
lims inhabiting that area? It ~ infIl-
tration of Sindhi Muslims that is pro-
minent all h~ time there. Particu-
larly, the idea which is beinR given 
out is that of nomads. It is nDt; a$ 
all like that. In the area -which is just 
on the border, most of them are 
Sindhi Muslims, who are inhabiting 
that area. 

Mr. Speaker: What does he want? 

Shri Barish Chandra Mathur: The 
position is different in Bengal where 
the economic conditions on the Pakis-
tan side are very bad. Here, on this 
side, economic conditions are not bad 
at all. What accounts for "the infiltra-
tion? I can understaJnd people can 
come for a certain employment. 

Shri Datar: I may point out tliat 
the number is small, about 1000 in 
nearly 10 years. They have been 
prosecuted, most of them have been 
convicted and a large number sent 
back even. 

Primary School Teachers 

+ 
-680 8hri Chintamonl Panlgrahi: { 

8hri M. B. Thakore: 

. Shri Ra1l1 Krishan Gupta: 
8hri Bishwanath Roy: 

Will the Minister of Edueatl.on be 
pleased to refer to the reply given to 
Unstarred Question No. 968 on the 
14th August, 1961 and state: 

(a) whether Government have re-
ceived replies from the remaining 
State Governments regarding steps 
taken by them for equalisation of 
dearness allowances payable to pri-
mary school teachers and Govern-

ment servants drawing the same basic 
salary with a view to removing dis-
parity; and 

(b) if so, further action taken in 
the matter? 

The Minister of Education (Dr. 
K. L. 8hrima1i): (a) Out of four 
State Governments that were address-
ed, replies fram three have been 
received. 

(b) The proposal is being examined. 

Shri M. B. Thakore: May I know 
the difference between the total 
emoluments -between a State and 
Central primary school teacher? 

Dr. K. L. Sbrimall.: It varies from 
State to State. 

Shri Shree Narayan Das: If the 
State Governments concerned accept 
the proposals of the Central Govern-
ment, what will be the amount that 
would ·be needed by the Central Gov-
ernment to pay them? 

Dr. K. L. ShrimaIi: It ill estimated 
that the total amount needed will be 
Rs. 48 crares during the Third Five 
Year Plan. 

Shri 8. M. Banerjee: I want to know 
whether it is a fact that the dearness 
allowance given to the primary 
school teachers in various States is 
less than the dearness allowance of 
class IV employees and what steps 
are taken to see that they get at least 
that minimum. 

Dr. K. L. Shrimali: Most of the 
States have equalised the dearness 
allowances and now, there is no dif-
ference. There are only three or four 
States where the problem still exists. 
We have written to the State Govern-
ment:;; and efforts are made to equa-
lise. 

Sbri Tangamani: May I know which 
of the States have not so far imple-
mented this and whether it is a fact 
that the promise given by the haL 
Minister here about the primary 
school teachers in Orissa has been 
implemented? 




